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Power Transmission Pro;.cts 

·855. DR. AMRf TlALKALIDAS: 
DR. LAXMINARA YAN 

PANDEYA: 

Will the Minister of POWER be pleased to 
state:. 

(a) whether the National power T ransmis-
slOn Corponttion has undertaken the construc-
tion 01 power transmission projects to draw 
power from the Dulhasti hydro-electricproject in 
Jammu & Kashmir; 

(b) il so, the costthereol and the expendi-
ture inourred so far; 

(c) whether the French consortium had 
been given contract for construction ofthe trans-
mission lines on a turn-key basis; 

(d) whether the work had been stopped 
some time back: 

(e) whether the completion 01 the transmis-
sion project is likely to be delayed; 

(I) if so, the reasons therelor; and 

(g) the present status ofthe work? 

THE MINISTER OF POWER (SHRI NKP. 
~AlVE):(a)and(b~Govemmenthasapproved 
in December, 1992, the Dulhasti Kishempur 
TransmISSion Project to be executed by Power 
Grid Corporation of India Limited (earlier know 
as National Power Transmission Corporation) 
atanestimatedcostofRs.137.69cores. Though 
the major packages lor the project have been 
awarded no major expedrter has been incurred 
solar. 

(cl No. Sir. 

(d) No. Sir. 

(e) to (g) Power Grid Corporation of India 
Limited is to make all efforts to complete the 
project to synchronise with the commissioning 
.01 the first Unit of the Dulhasti Hydro-electric 
Project. 

Grounding of Aircra.ft 

.J.'856. SHRI SOMJIBHHAI DAMOR: Will 
the Minister 01 CIVIL AVIATION AND TOUR-
ISM be pleased to state: 

(a) whether a large number of aircraft 01 
IA.AI and Vayudoot have been grounded: 

(b) if so, the details thereof, category-wise. 
during each 01 the last three years: and 

(c) the reasons therelor? 

THE MINISTER OF CIVIL AVIATION AND 
TOURISM (SHRI GHULAM NABI AZAD): (a) to 
(c ~Except forthe grounding 01 the fleet of A 320 
aircraft 01 Indian Airlines on consideration 01 
salety in 1990, there has been no large scale 
grounding 01 aircraft dunng the last three years. 
Recently, thefleetolB. 747 and A.300 of Air India 
become non-operational due loagrtation by their 
flight engineers. 

AirTaritt Levied by and IA 

*857. SHRI KODIKKUNNIL SURESH: 
Will the Minister ot CIVIL AVIATION AND 
TOURISM be pleased 10 slate: 

(a) whether Ihe air tariff levied from 
Trivandrum 81rport to Gutf Sector by the Air India 
and the India Airlines IS much hlQherthan Inter-
nallonal tariffs approved by the lATA: 

(b) il so, the details thereof; 

(c) whether the Union Government have 
received any representation from NRls in Gulf 
countries lor the reconsideration oftariffs; and 

(d) il so, the details thereof? 




